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Requirement ol Steel in West Bengal

1654 SHRI S P BHATTACHARYYA 
WiM the Minister ol STFFI AND MINES 
hi pleased to stale

( i) the total qm ntit\ of steel tequired 
annudlh in Wes' Bentul md

(b) the quantity oi ^teel actuall) sup-
plied to West Bt ne tl against its require-
ment' >

THL MIN1STLR OF SlA T c IN THF 
MINISTRY OF STIEI AND MINES 
(SHRI SHAHNAH \ /  KJ1AN) (a) Data 
have not been compiled re^ardm.? the steel 
requirements ot individual States, nor art. 
allocati >ns ol steel m ide statewise

(b) Intornution is being collected about 
actual despa'ches ot steel to consumers in 
West Bengal and will be laid on the Table 
of the House

Principles of price fixation of steel

16">5 SHRI S P BHAIIACHARYYA 
Will the Minuter of STFFI AND MINES 
be pleased to st itc the main principles of 
price fixation of steel ;

THE MINISTER OF STEEL AND 
MINES (SHRI S MOHAN KUMARA- 
MANGAt AM) The last genera' increase 
in steel prices was with effect from 1st 
January, 1970 Basing the calculations on 
the capital block, of the private sector steel 
companies Government, at that time took 
into account the following factors

(i) the cost increase arising from escalat-

ing factors since 1964 which were not 
covered b\ increase in price since that 
year

(u) the higher increased depreciation 
charges consequent on additional investment 
in the following five years in fixed assests on 
account of replacement and modernisation 
programmes .

(in) the increased interest charges conse-
quent on additionil borrowings for financing 
the replacement and modernisation program-
mes and

(iv) an element of increase provided for 
to cover wage increases as a result of nego- 
titnons then in progress
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